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I have also to request the Govern-
ment of India to direct the Indian R~e 
Earths Lt. to provide adequate protec-
tion to the beach against ftoodin~ and 
further to pay equitable compensation 
to all those affected SO far. 

(vii) FAMINE CONDITIONS IN TRIBAL 
AREAS OF RAJASTHAN 
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(Interruptions) 

SHRI JYOTIRMOY BOSU (Dia-
mond Harbour): Mr. Speaker, Sir, 
I wou~d suggest that you kindly in-
vite friends 011 my right to your 
chamber at an appointed time and 
have a discussion with them. If they 
come satisfied, well and good; othpr-
wise they have got full day tomorrow 

with them. 

MR. SPEAKER: I hav~ already 
said that. They can come to my 
chamber at 1 O'clock and discuss with 
me. 

(viii) NEED TO DEFER RECOVERY OF 0 .. 
VENUE FROM THE FARMERS IN FAMINE 

AFFECTED AREAS OF RAJASTHAN 
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(ix) REPORTED KILLING OF TWO SCHOOL 
TEACHERS AND FOUR ASSAM RIFLE AND 
BoRDER ROADS JAWANS IN MIZORAM 

BY M.N.F. 

ft:i'RI SONTOSH ~1:0HAN DEV 
(Si1char): Sir, under rule 377, I 
wish to ra'lse the following matter: 

I rise to draw the attention of the 
Home Minister, about killing of t'wo 
school teachers and four Assam. Ri.fl.e 
and Border Road Jawans in Mizoram 
by the M.N.F. One Shri Ranjan Roy, 
son of Shri Nityananda Roy, head-
master of a private school at Kipran 
was stoned to death. because he failed 
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[Shri Sontosh Mohan Dev] ~ 
ed to oblige the M.N.F. people with 
their demand fOr immediate payment 
of Rs. 5,000 as a (!()ntribution to the 
M.N .F. Fund. In spite of respected re-
quests from D.C. eachar, the dead 
body was not handed over Itc 1 he 
members of the deceased family. 
Again on 20th March, another teacher 
Shri R. P. Dutta was brutally mur-
dered by M.N.F at Chhiahtlong (Mizo-
ram) by the M.N.F. He was a gra-
duate science teacher. These t\VO in-
cidents have aroused gl"eat tension in 
the whole district of eschar and a 
sense Of insecurity· amongst the non-
Mizos wor~ing in Mi2orsm. Both the 
teachers haiied from Cachar district. I 
would request the Home Minister to 
take immediate steps to start Army 
combing 'Operation in Mizoram. Gov-
erment should also immediately dec-
!are adequate compensation ~o the 
family members of the deceased. Un-
less immediate steps are taken to stop 
recurrence of such incidents, nOD-
Mizos'in Mizoram win be facing seri-
ous threat to their life and property. 
In the course of the :ast 20 days, 
there were also tV10 incidents ('If at-
tack against the BRTF and Assaln 
Rifles 'in Mizoram by the M.N.F. 
which has resulted in the dea til of 
four personnel of the BRTF and As-
sam. Rifles J awans. 

(x) DRILLING OPERATION FOR OIL IN 
THE NARSiAPUR-RAZOLE SECTOR OF 

ANDHRA PRADESH. 

SHRI KUSUM l{RISHNA MURTHY 
(Amalapuram): Sir, under rule 377, 
I wish to raise the fo~lovdng mat-
ter: 

It is kn\lwn that in view of the 
deepening oil crisis all over the world 
the ONGC-Oil and Natural-Gas 
Commission-has decided to step up 
considerably its oil exploration and 
exploitation operations in the promis-
ing Western region during its next 
five-year p~an beginning next month. 
In this context, it is equally neces-
sary for the ONGC to pay its special 
attention also to the eastern region 
where for the first time, on and gas 

have been struck, promising great 
scope for these deposits. 

ONGC have opined that Godavari 
Basin and off-soore area near the 
mouths of Godavari river have given 
geological structure which could 
yield substantial quantities of gas 
and oil. The presence of hydra..car-
bons on the east coast is of great 
,significance to the country. Find of 
gas in the very first on-shore well 
drilLed near N ar~apur in Andhra Pra-
desh in Decem ber 1979 has atnply 
justified the great expectations of 
the ONGC scienl.i·;'~s. In the very first 
well in Off-fho"'e dri:Iing 011 has be~n 
struck at a depth of 2,200 metres on 
the 1st of December 1979. Both oil 
as well lis ~as co:umns are estimated 
to be m·.)re th'Cln 30 metres in thick-
ness; however, it is premature to pre-
dict the extent of the reserves of the 
Godavri fields as the traget drilling 
'Of 5,000 metres is yet to be (lc-hieved. 
It is felt from the indications avail-
ab:e, that this new find may hun out 
to be the bi ~ge:::t thing after Bom-
bay High. 

In the context of high price of 
petroleum products and huge imports 
and foreign exchange bill, it is neces-
sary that we shOUld intensify efforts 
for oil and gas exploration in areas 
WhICh show good promise. Therefore, 
I would urge upon the Government 
to take immediately the follOWing 
measures: 

(a) Intensify on-shore and off-shore 
drilling activity with a· time-bound 
programme in the Narsapur-Razole 
sector by deploying all the available 
rings even by diverting all of them 
from Kaveri basin at least for a speci-
ftc period. 

(b) Take suitable steps immediately 
to build up a local organization to 
undertake this w~rk on a crash basiR. 

(c) Immediately should consider the 
desirability of combining the on-
shore and off-shore operations with a 


